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31st day of March, 1964, in respect
of ‘Capital Outlay of the Ministry
of Information gnd Broadcasting’.”

13.15 hrs,
MINISTRY OF EDUCATION

Mr. Speaker: The House will now
take up discussion and voting on
Demand Nos, 14 to 16 and 117 relating
to the Ministry of Education for
which 4 hours have been allotted,

Hon. Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indicating
which of the cut motions they would
like to move.

DEMAND No. 14—MINISTRY OF
EDUCATION

Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs. 40,41,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
313t day of March, 1964, in respect
of ‘Ministry of Education’.”

DEMAND No. 15—EDUCATION
Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs. 15,44,58,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in respe~t
of ‘Education’.”

DEMAND No, 16—OTHER REVENUE Ex-
PENDITURE OF TRE MINISTRY OF EpU-
CATION

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 2,26,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1864, in respect
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of ‘Other Revenue Expenditure of
the Ministry of Education’.”

DeMAND No. 117—CaApPrTAL OUTLAY OF
THE MINISTRY oF EbucATION

Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,46,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in respect
of ‘Capital Outlay of the Ministry
of Education’.”

These Demandg are now before the
House.

Shri H. N. Mukerjee (Calcutta Cen-
tral): Mr. Speaker, Sir, we are discus-
sing the demands for grants presented
before us by the Ministry of Educa-
tion and I wish to begin by reiterat-
ing that education is always a vital
need for our country and when there
is an emergency that need is only
made more prominent. I do hope that
there is no minimisation, in the name
of orientation to the needs of <he
emergency, as far as expansion of
educational facilities in this country
and their improvement is concerned.

13.17 hrs.

Our friend the Minister has overall
responsibility for co-ordination in re-
gard to many matters of educational
import and direct responsibility is,
very largely, with the States. But, in
so far as the overall responsibility is
concerned, the House has already ex-
pressed its perturbation at the fact
that the constitutional targets regard-
ing expansion of education do not
appear to be being fulfilled. The Mi-
nister has already told us that on ac-
count, perhaps, of the increase in
population, the number of illiterates
has actually grown and he has told
us in his report that by 1965-66, about
76'4 per cent of the age group 6—11
would have facilities for education,
which means, that we are still rather



5483 Demands

[Shri H. N. Mukerjee]

far from the targets which have been
laig down in the Constitution.

In the House, we have noticed
occasionally how queer things happen
from time to ttme. In a city like Cal-
cutta, for instance, it is difficult for
children to ind accommodation in
schools and the shortage of teachers
all over the .country is extremely
crucial, the Minister himself giving us
the figure of 80,000 being more or less
the deficit as far as the supply of
schoo] teachers is concerned.

In the States, we find very frequent-
ly the phenomenon, a very undesirable
phenomenon, of schoo] teachers being
made the playthings of power politics
and acting at the behests of the Gov-
ernment. The Minister himselt is an
educationist and 1 do hope he would
stop that sort of thing happening. But,
I know that it is not- his direct res-
ponsibility. But, even so, as far as the
achievement of the constitutiona] tar-
get regarding our educational advance
is concerned, the Government should
make even more special efforts than
it has done so far.

As far as the Minister's direct res-
ponsibility is concerned, I hope we
shall have an opportunity later to dis-
cuss the report of the University
Grants Commission. But, there are
certain things to which I wish to make
a slight reference. Some time ago, the
UGLC. appointed a committee to go
into the question of standards in the
different Universities. But, though
quite a considerable time has passed,
no report has yet been produced. We
do have reports regarding examina-
tion reform; but actually nothing very
tangible appears to have been done in
that direction so far. The Minister
himself said the other day in  this
House that there has been no evalua-
tion of the three-year degree course,
1 know that some time has got to be
given before there can be a proper
evaluation. Even so, I have encoun-
tered in different parts of the country
suggestions that the three-year degree
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course is not producing the result
which we had expected from it. This
is possibly because we, in this coun-
try, have a much shorter period of
education as far as our University stu-
dents are concerned. In the UK. or
the US.A. or similar countries, they

"have a combined schoo] and college

education of about 16 or 17 years,
while actually, here, we get very much
less. So, possibly because of that, and
for other reasons, our graduates are
not coming up to expectations, The
three-year degree course is giving rise
to certain difficulties which surely
have got to be examined. I do hope
that there is a continuous process of
examination of the actual results of
the three-year degree experimentatijon.

I notice also that under the aegis of
the Ministry of Education there is a
plethora of committees. We have the
Centra] Advisory Board of Education.
Very naturally, one has to have a
Board of that sort. But, a certain
number of other committees have been
lately set up. Happily, the emergency
has done one good thing in a very
smal] way. It has sent these commit-
tees into hibernation. But, they may
wake up again and proliferate. It
seems rather a pity, for instance, that
when the U.G.C. is already there, we
have to have another committee for
University education, even though the
Minister has been good enough to put
me on that committee. I do notice
a lack of co-ordination between what
the U.G.C. know in regard to problems
of University education and the com-
mittee which has been appointed to-
examine the problems of University
education, Perhaps, Governments
have always a partiality for commit-,
tees and sub-committees and the Par-
kinsonian law enters intp the proposi-
tion in a manner which produces no
real good as far as the country is con-
cerned. -

In the Report, the Minister has given
us some figures about the preparation
and translation of standard works at
the University level. He has told us
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about the work which is ‘done in
Hindi. I know certainly that the Cen-
tral Government is concerned with
publishing these works mainly in the
Hindi language. But, I do wish that
more energetic steps are taken to see
that in the States also, in the diffe-
rent national languages, books are
prepared, books are written, original
books are writéen and translations are
brought out, of standard works which
can be used by students at the Uni-
versity level. We have made such
paltry progress jn this direction that
I fear that all this talk about change-
over in the medium of instruction to
our own languages would turn out to
be so much moonshine and nonsense,
Unless we get these books, we shall
not be able to have the medium of
instruction in our own language which
is the only panacea, the only solution
of our problems. We are having bad
education. We shall continue to have
even worse education because we are
having it through the medium of a
foreign language which we cannot un-
derstand, which can never be the
instrument for acquisition of any
knowledge in a manner that know-
ledge becomes a part of ourselves, not
something which I acquire in order
to pass an examination and throw
it off the day after that. That kind of
thing has been going on for far too
long. This effort really to introduce
our own languages as the medium of
instruction at the highest stage has got
to be made properly. As far as pro-
duction of books in concerned, maybe,
in Hindi there has been some Jittle
progress, but not commensurate wilh
the needs of the day. But, in the
other languages, no effort is being
made from the government side which
.alone can be effective on a large scale.
No effort is being made which is worth
while and which is worth mentioning.

The Minister has also direct res-
ponsibility for the Central Universities.
1 discover that, among the Central
Universities, the Viswa Bharati, for
instance, today is in-a very bad way.
In fact, the Prime Minister being the
Chancellor, it gets away with a lot.
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I do hope there is a very sifting exa-
mination of the kind of thing which
is going on in the Viswa Bharati.
Lately, papers in West Bengal were
making very critical comments in re-
gard to the situation in the Viswa
Bharati. In Shriniketan, for instance,
the teacher-student relations had de-
teriorated to an extent that something
un-precedented in the history of
Viswa Bharathi took place. Police had
to be called in and even today, there
is not the norma] relationship between
teachers and students as far as the
Shriniketan Schoo] of Agriculture is
concerned. Besides, there are all sorts
of other grievances of the people near
about Shriniketan, Bolpur, because,
the University has lost the character
which it had when the Poet was there.
Perhaps that is only inevitable. Per-
haps in Wardha or Sabarmati, whatever
institutions continue are only the
merest shadow of their former self.
Maybe, we cannot expect Viswa
Bharathi to continue in anything like
the manner in which it did when the
Poet was alive. But, even 50, we owe
it to the Poet's memory to see that
Viswa Bharathi is conducted in a way
that is in tune with the desires of the

people.

I shall refer to certain other matters
which have been mentioned in  this
report given to us by the Minister. I
notice in the section devoted to the
work of the National Book Trust, that
a certain number of books have been
produced. But, it is rather unusual
that those who are in charge of the
National Book Trust do not think out
things in the proper way. I notice,
for instance,—I saw it only in an
advertisement in the daily newspapers
—that among the books which have
recently been brought out is a book
by John Strachey called, The End of
Empire. These foreign writers sell
their books fairly copiously. Indian
writers do not have that opportunity.
This book is supposed to have been
so good that it is reprinted by the
National Book Trust at a cheap price
and circulated very largely. I do not
see why this should be done. I have
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no animus against foreigners. If Al-
bert Schweitzer’s Indian Thought and
its Development had been re-printed
or if Zimmer’s book Philosophies of
India was reprinted, I would be so
happy. Surendranath Banerjee’s A
Nation in Making stil] awaits publica-
tion. It is out of print a long time.
Mahatma Gandhi's Young India (1919-
1922) which was edited by Rajendra
Prasad is un-available for a very long
titme. That kind of thing is never
thought of being re-printed. Strachey
who sells a lot of books and whose
books are found in large numbers in
the Parliament library and elsewhere,
his book is re-printed by the National
Book Trust. - Something is wrong
somewhere. I do not know what it is.
In any case, from what I see in re-
gard to the work of the National
Book Trust, it requires a lot of brush-
ing up and a lot of improvement,

About scholarships, a lot of good
work is being done. I want to com-
pliment the Minister on it. But I do
not know why there is such a pre-
mium on residential schools. I admire
residentia] schools. My friend Shri
Barrow is associated with schools with
English medium and that sort of thing.
But, I do have a feeling sometimes
that, apart from exceptions, these
schools produce a kind of social snob-
bery which has, in our interests and
of the country as a whole, to be put
down. I do not mind scholarships
being given to people who would go
and study inthese residential schools.
But, I do not wish them to be put
in a special category. I do not like
the idea of our elite as they are called
—they choose to call themselves the
elite God knows, for what reason—I
do not like the idea of our elite send-
ing their children to the English langu-
age residentia] schools to Doon, or
God knows where, where they get a
very special kind of education, where
they can speak the English language
with an accent and develop certain
habits, perhaps table manners, what
else I do not quite know. I do wish
that some gense of proportion is main-
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tained in regard to scholarships being
given. Let us give more scholarships
to people who come from the Sche-
duled Castes and the Scheduled Tribes.
Let us try to see that those who have
been in the shade for too long get an
opportunity of education, Let ug try
to maximise the grant of scholarships
to these people who have not got the
money to go even to the most ele-
mentary kind of educational institu-
tion, let alone the sort of higher type
of school which we have got in Dehra
Dun or elsewhere.

There is one aspect on which I am
prepared unqualifiedly to congratulate
the Ministry, and that is in regard to
the working of the National Disci-
pline Scheme. I was happy to notice
in the papers some time ago that‘'a
scheme was being made by Govern-
ment to have the National Discipline
Scheme compulsory for all high
schools in the country. I do wish
that this is done without delay. I am
sure many Members of this Hopuse
have personal experience of the way in
which the Nationa] Discipline Scheme
is conducted. I have said it before in
this House; it is the cheapest and best
way of securing not only national in-
tegration but also the inculcation into
our children of those virtues without
which a nation can never rise to great-
ness. And I do hope that instead of
having a multiplicity of organisations
trying to look after the youth of our
country at the schools and in the
colleges, we should have a  greater
emphasis than we have put so far on
the National Discipline Scheme.

In regard to sports, I know that the
Minister is trying to do his best in
very -difficult circumstances. It is a
very complicated region where al] sorts
of interests and counter-interests in-
terpenetrate. Even so, I do wish that
he does take some very special steps.

My hon. friend Shri Karni Singhji
of Bikaner is not here at the moment,
but he has himself done such a great
job of work in holding aloft the flag
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of India in the realm of athletics, But
I read in the papers only the other
day about a guggestion made by our
friend Shri Jaipa]l Singh, who is not
here today “unfortunately, that since
the next Olympics are only about a
year and a hal¢ from now, we should
at least do something to try—we can
do no better than to try; we can do
something in order to try—to regain
the hockey crown, and for that pur-
pose it is necessary that we start the
job right now, that we try to get up a
team at least a year before the Olym-
pics begin, get a large contingent and
from out of them we shall have the
selections to be made later, I am
sorry I do not have time to go into
the details in regard to sports, but this
is a matter in which, as I have said
already, the Minister I have discover-
ed to be very well-intentioned, but
there are so many wheels within
wheels as far as the sports adminis-
tration of this country js concerned
that he finds it a very difficult job. I
do hope that more strength comes to
his elbow so that he can clean up the
mess which exists as far as the sports
life of our country is concerned.

I notice that in the report, the Mi-
nister has referred to the idea of
Gandhian philosophy which he is very
rightly seeking to encourage by giving
grants to universities in order that
lectures might be given on this sub-
ject. I notice that the lectures so far
given, as far ag the Minister has been
able to tell us, are by people who are
thorough-going Gandhists themselves;
1 do not mind, and I do not object
when Shri Rajagopalachari or  Shri
U. N. Dhebar gives a talk on Gan-
dhian philosophy. But we have our
friend in this House, Shri Yajnik, for
instance, who in 1932 or somewhere
about that time, wrote two volumes
on Gandhiji, who had been so closely
associated with Gandhiji and  who
only because he differed somewhat
from Gandhiji's conceptions never
ceased to have the highest respect for
the Father of the Nation. That sort of
person, perhaps because he belongs to
the Opposition and is sometimes a
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thorn in the flesh of the administration.
of Gujarat or elsewhere is not con-
sidered even to be the rightful sort of~
person to speak on Gandhian philo-
sophy. I do wish that the Minister
who has his finger in the pie, as he-
should, will give an indication to the
universities and other organisations:
concerned that understanding of"
Gandhian philosophy can only follow
when we do not merely get exposi-
tions on Gandhian philosophy from
those who are more royalist than the
King, by people who are already too-
deeply concerted to the Gandhian
thesis, but we find a discussion of the
Gandhian philosophy and an analysis
of it by people who are reverential,
who are respectful and who are defe--
rential to the basic concepts of the-:
Father of the Nation, but who are:
at the same time critical of certain as--
pects. Unless we have that critical’
sifting of the matter, unless the Socra-
tic methods of analysis are brought .
into the picture, Gandhian philosophy
would ultimately lead ug nowhere, We-
want to have an understanding of it,
of how to make knowledge the instru- -
ment of power and of how through
Gandhian philosophy we can change
the texture and the basis of our
society, and that can only be done
through certain methods which can-
not be followed by those who are
merely devoted and very faithful
followers of the tenets of Gandhiji.

Now I want to refer to the question
of the legislation in regard to the
National Archives. Now, this matter-
has been hanging fire, and my hon.
friend the Minister knows very well
for a very long time now, and I have
been saying in this House so many
times, and over and over again, that
the archives require to be administer-
ed in a very different way. We want
this legisldtion, The committee has-
reported quite a long time ago. It ig:
still under examination. The archives -
are administered in such a way now
that even in regard to the materials
relative to 1919, the Jallianwalabagh
Massacre, for instance, if I want to go-
and work on the documents which are-
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preserved there, there will be a terri-
ble difficulty, and there is the Home
Minister with its tyrannous addiction
to the ways of a pre-Independence
bureaucracy which interferes all the
time it is a little too thick. If my hon.
friend Dr. Govind Das, who has been
a Member of the Legislature which has
preceded our Parliament, gince 1923 or
80, wants to go to the National
Archives in order to work on material
relative even to 1919, though it is 44
years ago from now, he will find it
very difficult to get them unless he
<can get round the Home Minister, un-
less he gets a special permit from the
Home Minister’s side. I do feel that
something ought to be done. I know
that many scholars feel very strongly
about it, but many of these scholars,
expecting to have some kind of an
appreciation and some kind of favour
from this Department of Government

or that are very shaky and are very

hesitant in expressing their desire for
a real shake-up as far as the archival
legislation is concerned, and I dgo hope
that the Minister goes into this matter
more carefully and more*expeditious-
ly and takes decisions.

1 ghall finish with one last point, and
4hat is that we have heard reports re-
garding Government having a scheme
which involves amendment of  the
<Constitution. We have a rather un-
‘happy predilection for frequent
amendments of the Constitution, but I
am told that there are reports in the
papers that Government is consider-
ing to arrogate to itself greater powers
at the Centre regarding education.

In the present Constitution, the Cen-
4re has powers regarding co-ordination
-and determination of standards at the
higher level, but to make this univer-
sal, to make the powers of the Cen-
4ra) Government ubiquitous would be
a little too dangerous and it might
-even subvert the idea of the auto-
nomy of the States of India and all
that it implies. I do hope that there
is a happy co-ordination between the
rights of the States and the rights of
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the Centre in regard to educatjon.
That co-ordination has already got
a formal specification in the provi-
sions of the Constitution, and I do not
wish Government to try to change the
Constitution in a way which might
even remotely suggest an idea that
the power of the States is going to
be curtailed, .

Mr. Deputy-Speaker: Now, Dr.
Govind Das. He wil] have ten minutes.
The Congress Members will please
take ten minutes each.

Dr. Govind Das (Jabalpur): Usually
15 minutes are given. The hon. Mem-
ber who spoke just now had about half
an hour.

Mr. Deputy-Speaker: Only 4 hours
have been allotted for these Demands,
and I have got a long list before me.

Dr, Govind Das: I would take not
'more than 12 to 13 minutes.

Mr. Deputy-Speaker: He can have
10 minutes.

1o Miawx @ : TS WY,
& forary wATET & WAL 9% o1 v
g vu awy g fow faqg &t § fae
Y Hlg AT § 99 X TG FEATE |
gaR faen wofr w10 el v Wk
FAF qrg gfaq = o gEw AEw
@ aa o aqrf Ay § o ow A
sfyaeft St F foer waew aw@en
ST o T yE9E ANF 9 & a@fww
¥ wq ¥ qgf 9, a9 & i @1 39
ST TWOKauE WL A K
oF A e oY frdea weem e wfy
ff 1@ s F alr Y} g
¥ fog oft ofr aeeraelt o aff o=
qrf § gratfe & va ara & @ s
# for areraelt gorft T Y g
vy FEt W, sfewrem & wEt w©
s day & st w faar oF m
sitofy #7 foalr g wom w2 £ 1 FW
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¥ faqa wasx g ¥ § g T q@a
17 X F1 wAF@EFAr &, faaer wer-
gt R aff afr Ao s &
fr a% Fa< W sy far soar

wgt aF darfem weRrelt &7
ey §, & qar wg @ § R w=-
U1z gemadt & agqu, § 1§ wexr-
adft Al war § 1 s N A w-
adft § ag $de Fav IEF Safrda,
FATET, JET THFT, QAT W]
Qe § § J=dr & 1 &g Ay A
Aot Tt § W) gft gw wdsh
TRrEAr qrfons ar dmfas, 4
R FN weTET O foc fe=ly wmar ar
sedrg wiard, fgy e A wwrg
AR 7 F T G 0 f NI Q@
smady | gawy ¥ @fywTe wxar g
fr dmfas  geeradr s oifonfes
TRt adr qAr qfgy S g
dfgary § efigq awed Aol F
FWH A7 9% |

# aar @ ar f& mir o afq

#Iwed T FEw e fRuee
Fa A A qAr W@ ) CF AT &
fad e fdeem gmaTe @1 O
2 5 sev o gre Amfaw afawr
fasrely & “wrer” | & wga  fR ag
Karfas afxsr o mfes afasr @romg

drady ¥ w1 g & wa [ wv
T E, T TTEIALLT & wew A )
ZrggageT &1 a8 fafeaa @ o f
wft 77 O sqage W, wwew ¥
afors gl @ & 1 A gOX -
T 9% 7qW A RE A A AW
ERTIRL L Ll Y
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ey #1 3emy & | & wrar w7 § fE
@ R W & fear e

TF qTa &F graew § # gq § e

®t AT § AR ag fown & wresaw &

faeq & &1 < af ¥ faenr & e &
fore o qeereY oft ofy 1 0 Y g @
ardt afs  ¥w W1 s faar e
W qg T wroAgmT | WA g
fs o g forms g § a7 foreg o
€ 7 fow wwT Y § | gy @Y IR
s @ 9T f W gew o Afew
T Y & O q e A W
oY arfger dar< &) @ & ag T Awil
¥ foremar o7 wer & o wex wEt
o § | AT gE g N g
¢ fr fomr Ot ¥ anfeer Feamar st
I AR FY gATT W Favfaw TeRTEey
SR arfcaties wearadt &1 w8,
5y faa ¥ faq g@ 19 & fag swrc
q ¥ O ST ¥aw o w0 oAy
T | W Jg fear o g @Y gAY
A W WO S § oqeqar v &
W fowd s ofger frwfor & 2
&l & wg Y gt i ag W W
TP AR el ¥ ey g o 0w
a5 & ftaC FAIT & A §

FET AT gaTe 7g § R o msrew
wft wFafr gror gy § & afx s
AT T FTY *Y e T FH
a Y fady qreeT< fod s =nfgd |

ferer #Y afe & e w1y & oy

oY ey AT g fe qgi ST
wifad i ofer & o e & fie ow
O W S A o &
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fornr ark ot | & R W f ww
g Aaw § forwd wvor g W
g1 A g oy & G
oI gak |7 WY &g A & I
dcfRTIT | M @ A Q
AT IF T WA IHreA %y Y 3§ qfa
& 7 |7 awx ¢ o afx ¥ gy
WA I TN wgew
f& Iwr g givg faely fr €W
faafaareg & o feqy omar &1 e
T ATEGH IAXY WIHAY ATHT EF & FTOT
fogra o # foers SA g fr femr &
frer sty @ WX ag dvg Sffrae &
LG

W T ¥ § ;o ¥ro TWo TR
ANt *@ wfeg dmfs § s @
WIIH FHA @ A | A
g —

‘“The immense practical advan-
tage of acquiring knowledge....
in one’s own language (mother
tongue) cannot be gainsaid. It is
difficult to guess and remember
technical terms if these are in a
‘foreign language’. It would result
in parrot-like leaming, mental
strain and the stifling of intel-
ligence,

“Basic concepts of science often
have their root in primitive expe-
rience. One’s initiation into
science would not be ‘natural’
and the grasp and understanding
would suffer in vitality and
breadth, if one used one term to
describe a concept inside the
science class-room and another
term for it outside the class-room.

“If the scientific terminology was
foreign to the language of daily
use, those not specialising in
science would find it difficult to
remember anything of science
which they read at school, and
retain interest in science.

“The training of skilled work-
men, craftsmen and tradesmen
can be most easily carried out in
the language of the region con-
cerned.

“A large-scale ‘popularisation of
science’ can be achieved only if
done in the regional language”.

Dr. M. S, Aney (Nagur): Quite

correct,

o M & : FEU gEIA Jq
7 § fr g ¥ e gam wdfas
wmamt w1 wifge il @ & fag
Tramrdr fofe & Wi ey &1 afew
STt Ay # fafet # frerer o
TF QAT Ty NAEY | 73T T Shor
FY AT T qvE §, A8 9§ @ife
FT WA FIAT GO | 9 Mg FT
TR AR A9 ¥ 9 FEEn
fafe & feer 1 ferlY 7 S8y Wl
# wgae ) W g9 F " Iawy fafy
¥ fer | ¥w Je ¥ W fwar s
&Y mfgdy wrar sy o § S e
1 AT oY =y e el § Sy
@O A T A oEear §
qIT |

€F gWT@ ¥ g WY W A
g fs feY & aft gv & T W
AT & A AAT oA ¥ w9 ¥ wWOF
oy fagrag A o @R ity
forardt ferey fgdy & wmemm vy St Qg v
oY & ga 9T @y for g AR
§ ot auT w1 A7 wifrw F@r
£ f @ o faafewe § oF
fedr faamr @ 1 wAw frgmadi &
Qg dferyg § il ow
ge & | agr ey gy foar & sg
afglt wer Ay gt §F gy W
wfimfas yox @ Wik wivwfas
arrgrat € g | & W g R gm0



gae dggafa gl § ) @R
sk wafa # wamrsar § 1 SE
AT & ZfiAor AT A yrave’ F wiww
@ wfaw sreng ferong

7§ F w7 ¥ oF §f e
frdzr s S § 1 oa@ oW,
Ty & @ wgm N ag g omew §
P et oy g wmeX W e W e}
&1 # g e § v ag ava ol
w3, S g B @ Al Y
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Mr, Deputy-Speaker: According to
intimation gince received from Mem-

bers, the following cut motions are’
desired to be moved to Demands for -

Grants relating to the Ministry of
Education. Hon. Members may move
them subject to their being otherwise
admissible.

Cut Motion Nos. 1 to 2, 4 to 9, 11
to 14 and 16.

Shri H. C, Soy (Singhbhum): I beg
t0 move:
“That the Demand under the

head Education be reduced by
Rs. 100.”

Demands MARCH 22, 1863
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[Failure to give tribal children pri-
mary education in their mother
tongue and to provide adequate
technical education, (1)}

Shri Koya (Kozhi.kode): I beg to
move: )

“That the Demand under the
head Education be reduced by
Rs, 100.”

[(i) Need to establish a Central Uni-
versity of Rural Education in the
Malabar area of Kerala State, (ii)
need for exchange of more students
between India and the countries of
the Middle East and Africa. (2)}

Shri Dinen Bhattacharya (Seram-
pore): I beg to move:

“That the Demand under the
head Ministry of Education be
reduced to Re. 1.”

[(i) Failure to provide free and com-
pulsory primary education both in
rural and urban areas, (ii) Policy

regarding National Discipline
Scheme, and  (iii) question of
archival legislation, 4)]

Shri Sezhlynh (Perambalur): I beg
10 move:

“That the Demand under the
head Ministry of Education be
reduced to Re, 1.”

[(i) Policy regarding free and com-
pulsory education to all children
below the age of 14, and (ii) Policy
regarding adult education. (5)1

Shri Solanki (Kaira): I beg to move:

“That the Demand under the
head Ministry of Education be re-
duced by Rs. 100.”

[Need for economy in administra-
tion..(6)]

Shri Dinen Bhattacharya: I beg to

& move:

“That the Demand under the
head Ministry of Education be re-
duced by Rs. 100.”
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[(i) need to increase the main-
tenance grant to high school
students of Laccadive, Minicoy
and Amindivi Islands, (ii) need
to establish more training cen-
tres for the deat and the blind,
(iii) need to establish central
schools in all Municipal towns
on the pattern recommended by
the Second Pay Commission, and
(iv) need to restart day scholar
admission in Visva-Bharati Uni-
versity.(7)].

Shri Seshiyan: I beg to move:

“That the Demand wunder the
head Ministry of Education be re-
duced by Rs. 100.”

|'(i) Need to establish g central
University in the South, (ii)
need to open evening classes and
correspondence courseg in all
central Universities, and (iii)
need to bring out publications of
" the Education Ministry in all the
languages.(8)].

Shri Solanki: I beg to move:

“That the Demand under the
head Education be reduced to
Re. 1.”

[(i) Failure to provide for free
and compulsory education to all
boys and girls between the age
groups of 6—16, and (ii) Policy
regarding system of education in
the country.(9)].

Shri Solanki: T beg to move:

“That the demand under the
head Education be reduced by
Rs. 100.”

[Failure to (i) provide suffi-
cient number of Evening Col-
leges in Union Territories, (ii)
establish ang construct National
College of Physical Education
and Campus Works Project, and
(iiiy Provide more facilities for
rural higher education,(11)].

Shri Sezhiyan: I beg te move:

“That the demand under the
head Education be reduced by
Rs. 100.”

[(i) Need to’ give more and
timely grants and educational
facilities to students of Schedul-
ed Castes, Scheduled Tribes
and Backward Classes, and (ii)
need to give adequate facilities
for educational training and em-
ployment of the blind, the deaf
and dumb and other handicap-
ped children.(12)].

Shri Ram Sewak Yadav (Bara
Banki): I beg to move:

“That the demand under the
head Education- be reduced by
Rs. 100.”

[Slow progress of primary
education.(13)].

Shri Narendra Singh Mahida
(Anand): I beg to move:

“That the demand under the
head Other Revenue Expenditure
‘of the Ministry of Education be
reduced to Re. 1.”

nctioning of the Central
Social Welfare Board.(14)].

Shri Solanki: I beg to move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Education be
reduced by Rs. 100.”

[Failure to provide better
facilities to research scholars
working in the National
Archives. (16)].

Mr. Deputy-Speaker: These cut:
motions are now before the House.

Shri P. K. Ghosh (Ranchi East): The-
most precious wealth that a country
can have is educated skilled, cultured’
and healthy countrymen, As it is.
not within the scope of the present
discussion to deal with other matters,.
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[Shri P. K, Ghosh]
T will confine myself to the attempts

‘made by the Government in the fleld
of education.

The Indian Constitution provides
free and compulsory education for the
age group 6 to 14, but if we study how
far our Government has been able to
-achieve this goal, we find that in
1961 the percentage of population in
‘this age group in the primary schoois
"was only 61-3. It is expected that by
‘the end of the Third Plan, this per-
centage will go up to only 76:4. This
-shows that even after 20 years of in-
-dependence we will not be able to
-achieve this primary goal.

Let us now come to the quality of
‘the primary education that is being
imparted to the boys of our nation.
“We find that the great majority of the
teachers in the primary schools are
untrained. It is expected that in 1965-

66 we would have about 496°4 lakhs of,

students in primary schools and that
‘we would require about 13 lakhs of
trained teachers to man these schools
on the basis of a teacher-pupil ratio
of 1:38 as suggested in the Third
Plan. The enrolment of children in
primary schools in 1961 was 344-2
lakhs, and the number of teachers was
‘9:10 lakhs which included 5:'92 lakhs
of untrained teachers. During the
“Third Plan 4'93 lakhs additional tea-
chers will be required to cope with the
additional enrolment. It is estimated
that 4:80 lakhs of trained teachers will
be turned out by the teachers training
schools during the Third Plan period,
but only 3-80 lakhs trained teachers
wil]l be available for the primary
‘schools. Thus, we wil] have 9:72 lakhs
‘trained teachers out. of 13 lakhs. I
‘would, therefore, suggest that arrange-
mentg should be made to set up more
teachers training schools in the coun-
try.

The primary school teachers are very
ill paid, although greater responsibi-
lities lie on their shoulders to build
the nation. As a result of this, the
primary schoo] teachers have to find
additional means of employment. In
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the rural areas you will find that the
schoo)] teachers go to the school, take
the attendance, give the students some
task to do and then leave the school.
If other friends have enquired and
seen, they will agree that this hap-
pens in most of the villages. Then,
at the time of closing the school, these
teachers go back after attending to
their household business. This is
how education is being imparted in
the primary schools of our country.

It is felt that primary education is
the foundation. Ome cannot expect to
do well in the higher stages if the
foundation is weak. I therefore sug-
gest that more attention ghould be
paid to primary education in the coun-

try.

The standards in secondary and
higher education are in a continuous
process of deterioration since inde-
pendence. The first reason jis, as I
have mentioned, that the foundation is
weak at the primary stage.

The second reason is that there is
experimentation with education.
Every time we find that when a new
Education Minister comes to a State,
he will introduce certain rules accord-
ing to his own whims. For example,
I may quote the rule of assessment
introduced in the schools in Bihar.
What is done is, 80 per cent of the
marks are allotted for the Board
examinations, and 20 per cent of the
marks are left at the discretion of the
teachers to be used on the assessment
papers. Naturally, one can understand
that this leads to corruption, nepotism
and favouritism among the teachers.

14 hrs.
ot fegduae yow  (FWar)
A frdsa g fF flee A9 @ &
T IRT 93T fawr wr &)
Shri P. K. Ghosh: It is good that I

learn from my hon. friend that this
agsessment has been done away with.
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An Hon. Member: It is still con-
tinuing in Madhya Pradesh. ’

Shri P, K. Ghosh: I request the
Minister to advise the ministers in the
States to do away with this defective
method in education. Due to the
gcarcity of technical schools and
colleges, all the boys coming out of
the schools are crowding in the
colleges. What happens is this. The
colleges are meant for a better type
of students who do well in the
schools, but now even the worst boys
are compelled to take education in
or admission to the colleges since no
other avenue is open to them for their
further education. As a result of this,
at the time of the examination, if the
universities maintain a regular stan-
dard, they find that the percentage of
successful candidates falls very low.
What happens is, the public grumble
.and the students grumble about the
universities’ strictness. So, the uni-
versities are ultimately compelled to
lower their standards ta raise the
percentage of successoful candidates.

Fourthly, the present system of
education is such that in the universi-
ties the question-papers are set by
the teachers of the schools or colleges
affiliated to the same university, and
also the answer-papers are corrected
or examined by the teachers of the
schools and colleges affiliated to the
same university. As a result of this
we find that in most of the cases, the
questions are leaked out and the stu-
dentg find that it is wiser to consult
the suggestion papers which are readi-
ly available and do better in the
examination instead of relying more
on their knowledge of the subject.
Moreover, as each university ope-
rates, within a very limited area, the
students, after the examination, can
eagily know the examiners to whom
their papers have been gent for cor-
rection. They rush to those people
and somehow try to influence them to
raise their marks,

Mr. Deputy-Speaker: All this is for
the State Governments to rectify. The
Central Government is only ¢o-
ordinating things. °

3110(Ai) LSD—S5,
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Shri P. K. Ghosh: Yes, Sir, but the
Central Government advises the State
Governments. 8o, I would request
the Minister to advise the State Gov-
ernments in these matters. I would
suggest that similar standards and
the same syllabus should be main-
tained in all the universities through-
out the country. Now, we find great
disparity in the standards of different
universities in the country. I would
suggest that the question papers
should be set by some other universi-
ties and the papers should be examin-
ed by the examiners of different uni-
versities. This can only be possible
when the standard and syllabus of
different universities are the same.

The fifth point that I would like to
make is that the boys are not given
education according to their aptitude
and interests.

Then, I would turn to the growing
indiscipline in schools and colleges
among the students. I would not blame
the students for this indiscipline.
Rather, I would blame the system of
education in the country. The tea-
chers are very ill-paid in the .coun-
try. I think that among all the ser-
vices, the services of teachers are the
least remunerative. Therefore, I
would suggest that ways and means
should be devised or thought of, to
raise the pay-scales of the teachers in
schools and colleges. As the teachers
are poorly paid, they have to take
up private tuition or start private
coaching classes in their houses to
meet their daily necessities. As a
result of this, teachers find very little
time to educate the boys or impart
some moral training to the boys or
give other forms of training during
the class hours. Owing to all this I
feel that there is an immediate need
for overhauling the swstem of aduca-
tion. °

Mr. Deputy-Speaker: The hon. Mem-
ber's time fs up.

Shri P. K, Ghosh: I may be given
two minutes more. I want $o stress the
need for better or more attention to
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the backward areas in the fleld of
education. My constituency is in a
backward area. The Government, as
usual, contribute 50 to 75 per cent for
the construction of schools in these
areas, and the balance has to be raised
by public contribution. But in these
backward areas the people are very
poor, and they do not get even two
square meals a day. So, how can we
expect that these people can raise
funds for the construction of school
buildings? As a result of this we find
that there are no high schools even in
the block headquarters or the thana
headquarters. A lot of money that
is allotted by the Government is left
unused by the schools since the public
cannot contribute their own  funds.
Therefore, I would request the Union
Education Minister to advise the State
Govermments to arrange for the contri-
bution to schoo] funds in these back-
ward areas to the extent of cent per
cent.

Shri Mauthiah (Tirunelveli): Mr.
Deputy-Speaker, Sir, I rise to support
the demands for grants of the Minis-
try of Education. Education is one
of the most important sectors of our
economy, as important as agriculture
and jndustry, and the greatest stress is
laid on the role of education in the
third Plan. Educational progress has
been very rapid in our country. As
the President has said in his Address,
there are 5 crores of boys and girls in
schools and colleges today.

Teking primary education, I should
say that primary education is abso-
lutely essential for the educational
development of the country and very
rightly the greatest emphasis is laid
op primary education in the third Plan.
The objective in the third Plan is to
give primary education to all children
in the age group of 6 to 11. Article
46 of the Constitution says that the
State shall provide before 1960 free
and compulsory education for all chil-
dren in the age group of 6 to 14.
Universal primary education is of the
witmost importance today, because our
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country is wedded to democracy and
our electorate have to be sufficiently
educate to choose the right type of
representatives, The target in the
third Plan is giving primary education
to 5 crores of children. I am sure the
target will be exceeded by our Gov-
ernment by the end of the third Plan.
But the number of teachers is not
adequate to cope with the rapidly
spreading education. As the report
says, there is a shortage of 80,000
teachers at present. So, more train-
ing schools have to be started to sup-
ply more teachers, so that primary
education may spread to all the nooks
and corners of the country and all our
boys and girls may receive primary
education before the end of the third
Plan.

The pay of primary teachers has to
be raised, because they are the base
of the educational pyramid and they
have to be content and happy. The
Centre has made a wise decision to
give fifty per cent aid to the State
Governments to improve the emolu-
ments of primary and secondary tea-
chers. 1 would make a plea before
the House on behalf of the teachers in
the primary and secondary schools
that their retirement age may be
raised to 60 and the triple benefit
scheme may be extended to all of
them.

Coming to secondary education, I can
say that it has expanded considerably
in our country during the three Plan
periods. The multi-purpose schools
started recently are very commend-
able and I request the Government to
see that such multi-purpose schools
are started in sufficient numbers in
the south, particularly Madras State.

With regard to university education,
I fee] that more universities have to
be started, particularly in the south.
On this occasion, I would urge the
Ministry to persuade the Madras Gov-
ernment to.start the proposed uni-
versity at Madurai without delay. ‘
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1 should like to say a few words
about the University Grants Commis-
sion. It is doing meritorious service
for the cause of education in the coun-
try. It is giving liberal aid for deve-
lopment projects in universities and
it is gpending crores of rupees for
this laudable purpose. It is giving
libera] grantd to the universities for
buildings, books and journals, scienti-
fic equipment, hostels and staff quar-
ters. It is also giving a large number
of scholarships. It is giving liberal aid
for physical education and for post-
graduate education in humanities and
sciences, and for students’ welfare
schemes to affiliated colleges,

I want to say something on this
occasion about the correspondence
ocourses and evening colleges which are
now functioning in the Delhi Uni-
versity. I would plead very strong-
ly. with al] the emphasis at my com-
mand that these correspondence cour-
ses and evening colleges should be ex~
tended to other States in the south, to
Madrag in particular. I strongly wish
that the Madras University should
start these correspondence courses and
evening colleges, so that a large num-
ber of poor teachers and other poor
employees may benefit by this scheme.

I want to say a few words about the
various scholarships given by the
Centre. I would particularly mention
the merit scholarships which are
given to the children of poor teachers
in primary and secondary schools.
There is also another meritorious
ascheme, the loan scholarship scheme,
which ig offered by the Central Gov-
ernment. It i3 a very commendable
scheme, because it gives loans to poor
and meritorious students to help them
to pursue higher education. Loans
are offered interest-free and they are
repayable in easy monthly instal-
ments, I congratulate the Education
Ministry on instituting this laudable
loan scholarship scheme.

1 come to the national discipline
scheme. As Mr. Mukerjee rightly
emphasiged, this is a very laudable
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scheme and I welcome it whole
heartedly. In my opinion, it is the most
commendable scheme in the interest of
real national unity, real national emo-.
tional integration and national
strength and dignity. On this
occasion, I would like to say a few
words about my visjt to Sariska in
Rajasthan near Alwar. I visited that
placé on the 15th March and found
therein a unique experiment. I was
charmed by the enchanting surround-
ings. There was @ wonderful atmos-
phere. The folk dances and the foll
songs delighted me. I like to take
this occasion to pay my tribute to the
able and inspired guidance of Gene-
ral Bhonsle. 1 was really fortunate
in witnessing the flag salutation cere-
mony on the 16th morning. It was a
very solemn and very inspiring sight.
The march-past parade and other
physical activities were most impres-
sive. The songs sung were so patrio-
tic and thrilling that I was profoundly
moved. They haunted me as the song
of the Solitary Reaper haunted Word-
sworth. I would request the Education
Ministry to see that one such centre,
resembling the centre at Sariska, is
established in every State in order to
promote national integration, national
strength and national dignity.

I come to the three-language for-
mula. Thig has been formulated by
the Central Government and it envie
sages the study of the regional langu-
age, English and Hindi. This formula
was first recommended by the National
Integration Committee and then it was
approved by the State Chief Ministers’
conference. It wag also apmroved by
the Vice-Chancellors of the different
universities. Thus, this formula has
been approved by the educational ex-
perts of all the States. But still we
find that it is not being implemented
in some of the States of the ceuntry.
It is really a wise scheme in the
interests of national unity. Todey, we
have the greatest danger from China
and also from Pakistan In these
circumstances, we have to promote
national unity, The recent abolition
of Hindi examination in the Madras
schools is in my humble opinion a
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regrettable step. I would appeal to
the Education Minister here to persu-
ade the Madras Government to re-
introduce Hindi examination ‘with a
low minimum of 25 per cent marks
in the interests of the future genera-
tions of the State. Hindi is to be the
official language of the Union after
1985, according to Article 343(1) of
our Constitution. Hindi will became
the official language of the TUnion
sooner or later. We have to face the
reality. Therefore, I would strongly
plead that the southern States, should
take to the teaching of Hindi in the
schools in the best interests of their
future generationa
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¥ yredfrgar AgY @1 @A g, R4
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[ s vderoa= ]
T wgr ae fe wwd wfaar warg
nF N & v vy § FF rw gRw ¥
wfew codt wqfant & sowy @@ o o
W W [ § T F T 5 4
2 o o aw ¢ fr qg o
cra A ufar e A 4 1 A A
&t gRwt W g ufws fan @
¥y oft wzd fgd 1w faafea
Y ox & T § o o 9 fasl o
ot wfes gt & AT Y @A g
A R v ¥ www § B ag g
AT A qg ATHEI ATAR FFY
T R & WK ¥ ZF GF 7 qC—

i @} (sroiw) o owfaat @
e ot § war wod are ?

off TRveAR ;- T E R
&Yt oy & wreefrg wefrofr Y ¥ar
Ll o G |

& wigan § fo arerei wr el
# foar fay | qeawt W qeT W
et wigd W @ o T A
v P Tfgy 1 e Taw welr
g WX W@ g ¥ g @l ey
& o wrde T awy § A AN & e
T T g | TR ) 3E W
wfed, 78 Afew fro qgr ffedr
o @ I g A g fifdy o
Tt 3 F awY § A N e ¥
ATH 9% Fh, THAT F OAw A T
a0, TN AT F TAE ) G T
WA ¥ OF Ad) T aq WY I] INfA
frg acg ¥ FT adn | ag Frdwar o
gat ¥ ¥ & A ww o @, I§
frrdrar & S &1 Yk QU Ad §
o a% f o fary &Y @y 7 @nd
qeget ¥ 0 § T F E @
§ o) IR OF & W ¥ AW W
feat omam &1 & v & 5 g8 TE
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W 7 &Y, wrwr a5 X o
wf &Y, Afa & forg agw Wt <= @y
g ¥ favare fawmr § s oure faadt
AT gt & fod & Y qiwr vy A
i€ ara guaT v E Wi wR ¥ W ww
faurdf 2 & 1+ A ft ¥ W ww TH
W § 1 wf g & O @ w
& & s f5 for B wiw wY
TG | 9w 7% foer afy 7 @i
X aF A 3w AN qreafaw Iwfy Y
T R

& srfrrs fooneal wy e
g ST o & av uF wegrfowr e
¢, faege wwen &Y, wo it e )
foe ag wh va & W wg ¥ Q,
g +ft @A | too, too WIW wWEH
WA A § | T aw qrEs Y awfy
W 7 3@ wwd, W@ aTEE agh I
LI

# fow &% § o § a@ Y aw
FC QT E, TR 2| A avw § 7Y Faw,
F g AFTQ TAT FYETF I
A T w3 & A §, FfewT Fona aTRR
& FY 7 Ff 7Y Gl | & wgem g
& wowr s gw WK S wfEd o
WA N AR R v AR §
I AT FATE T B SR A T
o @ few wae ¥ arafas s
wadt | & o sy 5 TR o A
¥ &, e o= ¥ It I @At B
W F |

el M gaT g ¢ fr e &
woTE AN § | WY WE A & s
fad ¥ Sqrgew Y awar § | agi faamdt
§ afrr 3 dapg Y & TR | WifF
agt ox wemneE A & 3 gk faww
N g qg W qFa & W ¥ fay
T FTQRYE | & www wwaw g e aofr

“
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e W AR & & | y9q at
ferrs MM @ dow & fF
Ia® TiET g feay stmar 1| gy
g T TEIE I G FQA Q| F
™ ¥ w fgey ap s fom
Feqroel F o R Y o @ ey
FRE L Ut FF NN ¥ §
X @ T sy faafaEt #
@ § 1 FeT gt wg omar § e feh
F FTIOW AR Y Q1€ FT @ A=A
T 1 99 @y oAl Gy
ey A faanfaa) &Y #7 maef | o
FAW ¥ 0F qeFq gfratadr At
7w o R 9 fF IEET R
T ¥4 g, fovg s ag gRam
gfrafadr e sx g wE & 1 & afi #g
wFqr fr feg gac Soa sAfa @
FIM | ATYHT AT T AT A A6
I AT | AT T AT €7 qrAv
N TE EIF T T a9 TF W
Iwfa 4@ &< g9 o

wror F fely o wrar wr fadely
&, AfeT § x| am &1 g fadt
£ v ga g ¢fimm w1 A o {0
W W9 Y Eere & qgTe Ay wrawar
& v wiv gfwm ey 1wt faet
¥ ©F W wRW @ dfed WK
% Wiy fedr qed oy 9x 1 o
AR WY FOR gEY @ A o
gt § I wr fem oy & o
e wmr o faudt e
s ? oo qw %y e aat ok
IR ? ww F ¥ IR Ry A e
N 9T A A wrET AT @ W@
o ¥ vy § qgt 9¢ g gl
a1 gl W ¥ qgré ol Y, AR
g Il oo ¥ @y oww E o
+fr gfrrr & qRURYE & 9T ¥ wE
ST o o X & T O g §
gt & & S ¥ figdhr a www Oy

faghom = @ ? @
¥ TR Fo ATl ¥@ W I § !
FmyIfmfdmesamF I w
T frliy s ¥ s €

.

?
AaR
~1
a’ﬁ
g

1.4%

]

Mr. Deputy-Speaker: Order, order.
You are not speaking. He will pass

-it on to the hon Minister. You need

not help him. He is strong enough.

Shri G. N. Dixit (Etawah): Mr.
Deputy-Speaker, Sir, I thank you for
having given me this opportunity to
place my views on this problem of
problems; and the most important
problem, according to me, in this
education is the problem of the un-
employed educated disgruntled youth.

Qv WAt wew o A AT
& afad
Wt Mo ato Afwwar : W & I
& o wrewr € wew ¥ g Ay fedy
¥ mw o ww ¥ fad o q@ el
g fir & wiclt & @
On the advent of Freedom there
was a very natural desire on the part

of the people for education; and all
round the country educational insti-
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tutions, both on the initiative of the
States and also on the initiative of
private individuals, grew up. In that
rush of our yearning we forgot all
those twenty or thirty years of our
freedom struggle when we were
repeatedly saying that this system of
sducation, which was initiated oy
‘Macaulay and has continued, should
be given up as it was the cause of all
our ills. We had become slaves on
account of that system. It was said
that when you want to enslave a
people the best way of doing it is by
first destroying their civilization and
culture. This was the unanimous
view of the freedom fighters of this
country led by Mahatma Gandhi.

But when we became free, for all
these seventeen years we have not
given our attention to this matter, and
I draw the attention of .the -Govern-
ment to this most important problem.

On the one side the States and the
people, the private educational insti-
tutions, are spending growing amounts
of money on education; and on the
other side the unemployed educated

youth is multiplying in number in °

this country, which is creating a pro-
blem, both political as well as social
in this country. This is a problem
which the Education Ministry has to

‘tackle and the Government has to
tackle.

My submission is this. I come from
Uttar Pradesh. There is a saying

3w Ty gAT Y & ¥ v, W
dYo To am gy @Y WA A oy

That is, a boy who passes the high
school cannot take to agriculture; and
a person who passes B.A. cannot live
in the vnllage and he goes to the
town.

Eighty per cent of the people, at
any level in this country, have to sub-
sist on agriculture. At the most you
can have twenty per cent of people
employed in the cities and in indus-
try. As Gandhiji put it, rural civilli-
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zation has to be the civilization of
this country. And if rural civiliza-
tion has to be the civilization of this
country, it is essential that we must
educate our children in such a manner
that they have a desire to live in the
village, that they have a desire to
take to agriculture, that they have a
certain acumen and they get the kind
of training for that so that they may
be more useful to the family, to the
village and to agriculture.

For all this there must be a plan-
ned education. Unless there is plan-
ning in education and unless you
decide what people shall remain in
the village, what people shall take to
industry, what people are going to
the services, what people are going
to be engineers, doctors and lawyers,
well, our entire system of education
will be going haphazard.

The time has come when there must
be a planned education. The Educa-
tion Ministry must devise a scheme
for this. It is the duty of the Educa-
tion Ministry, of the Central Govern-
ment and the State Governments to
see that the brilliant boys go as engi-

_neers, rather than that the best boys

after finishing their education should
be going without employment. I know
the case of a boy who after taking
doctorate in agriculture had to take
up appointment as accountants. Al
our expenses go in vain in such cases.

My humble submission is this. My
first point is that there must be a
planned system of education.

There should be free education to
every citizen in thig country, both
primary education and secondary
education, but so far as education at
the higher level is concerned, it must
be in a planned manner, only in a way
that you can adjust the economy of
this country along with education.
This is my first submission.

Secondly, what I feel is that the
question of college education and the
question of Hindi as the medium of
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instruction, which my hon, friend, Dr.
Govind Das referred to are inter-
mixed. He quoted from what Dr.
Kothari has stated. It was not a
question of the opinion of Dr, Kothari,
because it was the father of the nation,
our Mahatma Gandhi, who urged it
repeatedly in articles on thig point.
Not only Gandhiji, every one of us
who were fighting for freedom those
days, we were all of one view that
this country cannot grow so long as
our education is through the medium
of English. And if the medium of
Bnglish cannot make us better engi-
neers, cannot make us better doctors,
there is no question but that this
media must go. '

A point also raised that we do not
get writers, we have no books in
Hindi. Well, that will surely be the
responsibility of the leadership. You
have to give the initiative to the
original writers, great thinkers, great
intellectuals, great engineers and
artists to write original books in Hindi.
Unlesg they are written in Hindi, it
¢an never be the medium of the coun-
try or the national language.

As a practitioner in the Supreme
Court, I find that thirteen years after
we have adopted the Constitution,
thirteen years after article 351 has
come into force, under the Supreme
Court Rules not even a chit can be
looked into by the court unless it is
translated into English. Unless there
is a change in the language of courts,
it cannot be a national language.
attention of the Government of India
must be drawn to this aspect. There
is not even a single law journal
which is printed in Hindi; there are
no Codes, no law journals, no authori-
ties, no rulings in Hindi. Unless the
Government' of India initiates a plan-
ned scheme by which Hindi will
become the court language, well, there
is no hope, not even in hundred years,
that we are going to have Hindi as
our national language. It is not by
putting something into the Constitu-
tion, it ig by ceaseless effort that we
can achieve something,
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I must humbly draw the attention of
the Government of India to this. And
the Minister of Education shall live in
history if he takes up this matter,
because it goes to the root of the
matter; it is fundamental. Because, it
is the character of the people, which
builds a nation; it is not building,.
it is not machine, because it ig the
man who propels the machine, the
man who lives in the building. If the
people are lazy, nothing can be done.
Here, with your permission, I would
like to refer to what Gandhiji had
stated. If the medium of instruction
and the present system of education.
will thwart ou) energy, will sap our
forces, devoid of progress ag we would
otherwise be, well, in that event, it is
but natural that we cannot progress-
in this country. If we are lazy, we
do not work hard, the nation cannot
grow in spite of all our economic
plans. In spite of the fact that we
have invested more than Rs, 600 croreg.
in public sector, if.we are getting only
‘93 per cent as profit, there is some-
thing wrong somewhere. So, I entire-
ly ditto what our Swamiji stated, that
the purpose of education must be the
development of character. If that is
not in sight, if we pursue the Macau-
lay system of education, the vicious:
circle shall never be resolved. This
vicious circle must be resolved. That.
is alt that I have to say.

e # ﬂtﬁmm( v
oo AW F YT & AT F wETEIAT
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[ & feor qemas )
i & aw § Nhgrgg
o §, AT ag T F aff wrw
fe w5t % &% , g 7k W gl
a5 ¥ ferg, fr fogd ow @l & w2
WHfrd M asr @ ik
+ft 7 w0 foeefy | 3w & o
! aor gf ¥ ammwar A A
TAH O QAT IX CF HA% qaT
g HifF A & am ¥ o R
fasigg FaRmgfFw w
forem =4t S it & faaesE o
1 AY v JrAAT Y ;R TN W0,
I fare waTeg Y & T AT Wi
a1 TawT ik Wfaw, Wew, Seqaw
g wifgd

@ & g\ awes &1 frcan
'mﬁﬁmwmtﬁ
T FwEL Y, I AE AN A g W
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S AT g g | it g # qw
i wfgw & Y wwer Ty
% W % I ¥ ov sfafafe dew
faerr v 1 sfafafe sem & an ¥ =g
e wawe § Tl e A iw
FfmeEhwomai fr @
T (Y AT § AT s W
#, gt fF w07 g W W @
§ v ¥ sar e are Wik
SO & IO YL AT R0 ¥ W
HTEALY ERT TG W TG T | I AE-
a4 qadT B grad § 1 19 fava )
uafa s & fay wfafaf woee
T 97 | @Y I i wHET §
F5T Y Fgr i 9T g7 v v wA
G @ W F gy AACEAENE
M, A W @ AT F HY AR
F3 | G qQIFTT @A A A &
AENY T WX G F K faQw
T | TR GH HY FAAT | § TN
¢ 5 ag T wow ¥ & W Qoo
aferr qa @Y qav wran § fe e wT
ag) AFag §, W 7Y Feor § e e
7O gFa av et ot feer Y gy
I FT FRT TR GHFR A FE&T

gt

# saFa AN FRT AR A AR Y
aar § | WY % ag aE) ' —
wf gl ¥ g W1 W @ 3~
fe vt & Q@ gy A
W qfTd Fme GTHT A FrRErd
¢ Friew 3 fawerd § ar daw
TadNT Y faerd & 1 o Wi
& A Y g ) T H FRNA@ A
s E Afer A g s fam g fw

“The Calcutta Corporation has
informed the State Government
that it is entirely beyond the

capacity of the Corporation to
provide elementary education to
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all the children of the city of
Calcutta.”

7% % faar | & e qadde s g
fr wawa o wrerd g A I
o 7 ¢ 1 ST ®Y Fg
T @ @ A s e oag gl
ol 7 ¥ 1 @@ waEd wEE
¢ 5 o oo forg oY of dar 33
g ara S wadiT W WA § T
BT TFANE FEdt & fr g7 gard Fo-
TA T § | W ¥ FIETE W)
AT N fF @ AN Wk
FTCRTA ¥ FFA 7§ ITEIQ AT
N e & qX ¥ I @r g IJ9H
ANF v § fag Foo A Wl
e AR AT s ST § 7 &
i & 5 foer "0 wERg
YA A AT F TH X THTA H |
wifY Y ) e W AW 99 W@
t 1 ag A€ T ez ) § afew
g FTHr B ¥ AW @r g | o W
o fafred 1 oo &
Agg s ¥ fag g Al ST W &
T ATaT & A Java 2 faaqy e §
QITA AT BT qA9WE § | Ig T AWl
T gaARe T § WX d @ Te
A F w1 AIfFA AT FENR FE
N J ¥ FWTFEATT A ATIHT qAq-
¥ & 1 g8 I W fmrfeaa &
I 4 i oY fee frg & g
ghfY ? ST wedt & e ag QY
fardrrd Y St @ TaddiT sy
5 ag T foeagrdy A & 1w
W, | waiT ot Fox, A ¥
e Joa ¢ foad fF s oWan
Y qFE qE Q@ & | Sfomers
wArd KY W F Yo whymw ¥ ofr
wfes s ATy g & afaq &0
ITR AERQ e frwd w1 A
ToFT adf §
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6T T W gaT $TOH §) o
8 v s § Ty qede saTETE
STEAE SV wwT @ &F | e 4 WR-
I AN TR RL?
@ ¥ W o @ § ) waeh e Y
g T T o fowm Qe & W
i farm ST ¥ sl e
&t o oY § W 37 a¥ i ¥ TRae
TW ¥ st g1 ¥few wowd
¥t W AT & A @Y A% § ITW
fafera s & fag w18 s oY 3
¥ 7 Jomr T & 1 W wwww A
TR F W T grev § oY A qw A
T g ERY, TEHT AT W9 T Y
wifa s a3 §

wift qrErd g Sy ¥ W
BT ERT A A qF JrAx § 1 AfwA
it A farer gorrelt T @ § ag €
w=ef qorreY Y § 1 T T wonelY ¥
WY 31 A ¥ T AgY A qwar @
ug facgw @) am § Afew fee WY
T I /W A T w7 v gy §
ferer worely g 19 Y &Y, ITY AT
aog afY ¢ fr faer & Tro At w0
¥ w7 qYq & AT ¢ 1 wTEH weR R
¥ 999 & Jrar § o g ¥ A
/YT & S ¢ 1 gwfAg far o
] T W gfere & T ), |
fera 7 e AT ) 7 g WA &
e woeTe T e Tl e § 98
Iq I ¥ G &Y omar § O fE
WA frar

Fo 0 avar g § fin fve & oF g0
#ifr s W 1 7y gl A wY ww
Y R E & qg e O
gUIHAT . ..

IqTEAH AINT WA §TER T
o @
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'ft‘ﬁtmm:ﬁm!qn

m%mmmgmﬁ
T 'wy frear sfgg

IR AT : $IH T, Y e
W ¥ AT | o wmr o
ﬁfﬂmag

N foaT qaamaw ; & g9 T &
‘Iﬂimmgllﬂﬁw%tﬂﬁ,
T2 foe & sfifeqw ¥ at ¥ aw
“%HRTTFT?!I'Qﬁme
"t 1 I T qga o & W
WH AN Paquar g | rwh e &
e ot Ywgr ) Ek A A wrew-
e &M wET Y ) waw a F o
foad dfewr @ & aw o wg 9% §
ot dw & farer w v W favr
AT A 5 & TR wlt a5 +1¢
Rfex aifireht s s A 8,
g TR # A war § 7 gEwr faw
T @ 0§ gwar & 5 N oA
Fowere o+t g § o 7 wieh § e 2w
¥ o Dw a3 fafirer € it ww aw
WU Aregw A aw aF W & AT
dwaryfafra A awx & 1 7g
¥ N woft T A g ag il
NI 1 g AT A SR TR

*! HOW WA A qQT gaATAT EF A
T R AT ATy F X ¥
TR ATRAANFaIwNE
=TT & HAA FNE FATE | 3G wqT
qT7 -

“I know what the ocounter-
argument will be.”
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That is, the. counter-argument from
]l;OOPle like Shri Shrimali and Shri
ehru.

1,
“You want to give higher edu-
cation through Indian languages
but where are the books? That
will be the first thing.” '

Jq & e Ffr s A & —

“I am aware that there are
none—no textbooks, but wunless
higher education is given in our
own languages, how are text-
books to come into existence?
We cannot expect to go on mint-
ing if coins are refused circula-
tion.”
fora v ®1 w9 AT # wEw A
&1 3y qur ® o e At w
fara Ea qam #1 gy T TR W
farsr fv ¥ wramdar FiAwr ¥
farafaaraagt & 4@ & 97 #1 fegmr
w7 w9 forgmr ? #9979 W
GaT W waaT o 7 afes o w3 ?
ag qaT gand § feras av aY wre T
7@ % a1 o oy & @ § gy T
aff & O @ ¥ w=ay ag e i o
AT B AT 7 7 | & A @
¥ ot & w3 A AfRgw | W weer
wrar & wifeas # far 17 arelt A8 @
' feT x| 2w ¥ faymy 9 BYE qEww
LA

Shri M, L. Jadhav (Malegaon): Mr.
Deputy-Speaker, Sir, I rise to sup-
port the Demands that are before the
House. I would like to make certain
suggestions with regard to technical
education.

We are in an age which is a nuclear
one and in this nuclear age I find
that we, in India, are having a num-
ber of projects with foreign collabo-
ration, with foreign help and with
foreign technicians. That is not &
happy state of affairs. I ieel that we
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should extend technical education
which is the need of the hour. 1
would like to suggest to the hon.
Minister of Education that more tech-
nical institutions, either polytechnics
or colleges, should be started in India
g0 that we can have more and better
technicians, Our technicians are in
no way .inferior to the foreigners, if
they are given a chance. They are
equally intelligent, they are equally
laborious and they are equally pru-
dent; but they should be given a
chance. I find that a number of arts
and other colleges are coming up. I
would like that technical colleges or
oolleges having a technical and trade
bias should come up. They should
be opened more and more. A provi-
sion should be made and incentive
should be given for technical educa-
tion in the country which is the need
of the hour.

The world is changing and it is
changing very fast. When the world
is changing and modern science is
coming up, we should try to keep
pace with the times and change our-
selves and our educational system.

Another suggestion that I would
like to make is with regard to the
syllabus. I find the syllabus
differs from one State to another.
Even in the same State, we find that
the syllabus is different in the vari-
ous institutions. It is not a happy
state of affairs. There are some Cen-
tral schools where provision is
made for the children of Gov-
ernment servants or of military
personnel. But when Government ser-
vants or other citizens move from one
State to another they find that the
syllabus is completely changed, They
find something new. This is not a
happy state of affairs. I feel that the
Centre should intervene in the matter.
The training may be in the regional
language, but the syllabug in all the
States, or in the whole of India, should
be the same. The subject-matter
should be the same. In that light, I
would suggest that the Centre should
‘take an interest in it and should try
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to see that the syllabus in all the
States ig the same, R

15 hre,

When we are saying that we want
to have a welfare State, we want to
have a socialistic State, I find that so
much disparity is there in the field
of learning. I find that equal oppor-
tunities are not there. One day I had
been to Gwalior. 1 saw one public
school there. I could see that a
middle-class man or @ common man
could not have his child trained or
educated in that school. There are a
number of other types of schools
which are prohibitive for a common
man or & middle-class man because he
cannot afford to pay the fees and
naturally the man who is well-to-do,
who is in a better position, can train
his children in @ modern school or in
a private school and the children of
other people cannot compete with
these children and they are demied the
opportunities of selection, service or
training which is possible for only the
wealthy people. This state of affairs
should be changed and I feel that an
equal opportunity should be provided
to all the people. :

The third suggestion that I would
like to make is about guidance to
students. I find that there 1s no proper
guidance to students after matricula-
tion or S.S.L.C. I find that they are
quite in the dark. Either in the uni-
versity or at the Government level
enough material should be provided,
enough guidance should be provided
as to which career the students should
gelect. There is a complaint that so
many third class people enter colleges
and there is a waste of time, waste of
money and waste of energy. In that
light, I would like to suggest, if we
bave to avoid that waste, proper guid-
ance should be given to the students
and sufficient data should be made
available for the guidance of students
90 that they can have the career of
their choice and they can be success-
ful in that,
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[Sbri M. L Jadhav]

Now, 1 would like to draw the
attention. of the hon. Minister to text-
books. I find that text-books are
changed every year or every alternate
year. That is a cost to the nation,
that is a burden to the nation, that
is a burden to the parents. This state
of affairs is not happy. Text-books
should not be changed at least for five
or ten years, If these text-books are
not changed, if the same text-books
are kept, in that case the cost of
training to the poor parents will be
less because old books can be used by
the students. I would like to draw the
attention of the hon. Minister to that
aspect of the matter.

Then, some reference was made to
the national discipline scheme or the
institute at Sariska near Alwar, 1
would like to commend the work of
the institute and I would like to say
that such institutes or its branches
should be in every State and that may
help us to maintain discipline. We
find that there is a lot of indiscipline
in a number of States. There is
student trouble, You can overcome
that trouble by introducing discipline
in these schools. The work that is
being done by Gen. Bhonsle is a com-
mendable work and hig work should
be given more incentive and more
help. That should be introduced in
wvarious schools.

I would like to draw the attention
of the hon. Minister to the fact that
he should give more attention to the
rural areas and to backward economic
classes other than the schoduled castes
and scheduled tribes. I find that the
backward classes which are economi-
cally backward are not in a position
to have education. They should be
given preference. I find that scholar-
ships that were given to these people
have been stopped and that is a very
unhappy state of offairs. I feel that
the colleges in rural areas should be
given more help. On the contrary, I
find so many requirements are to be
met with and that is not pessible for
a person, for an educationist, who is
running a college in a rural area I
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feel that rural areas should be given
more incentive, should be given more-
attention which may help the rural
population. They can have better
benefit of education. In that case,
more help, more incentive should be:
given to the people who are living in
the villages,

Finally, I would like to draw the
attention of the Government o basic
education. With regard to basic-
education, I would like to say that the
trades which are more popular should.
be intoduced and the general feeling.
with regard to basic education should
be examined and studied and more
popular things should be introduced
in that direction.

With these words, I support the
demands that are before the House.

Dr. Sarojini Mahishi (Dharwar
North): Sir, democracy cannot be a
success in any country umless the
adult population, unless al] the citi-
zens participate and take an intelli-
gent interest in the deliberations on
the development of the country. For
this purpose it is quite essential that'
adequate educational facilities should
be provided to the child from the very
beginning so that a child can deve-
lop its personality and take an in~-
telligent interest in the development
of the country and be a responsible
citizen, But I find that due to the
emergency, there have been certain
reductions in the expenditure of
different sections of the different
Ministries and primary education also
has suffered on account of that
Many States hive reduced the am-
ount for different sections of the-
different Ministries, But I am gorry
to note that primary education also-
has been a victim to this reduction.
That being the most important part
of education, and that being the
most important period in the life of"
an individual—childhood being the
most important part—I do not know-
why this particular section, I mean
primary education, has become a
victim to this
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Now, primary education has been
paid much attention, es the report
says, The number of children attend-
ing schools in the age group of 6—11
during 1961-62 was to the tune of
61:3. That is about boys—I cannot
compare it with that of girls—girls
are very much low in number. And
it is proposed to be 76-4 during the
Third Five Year Plan, It will be ex-
ceeding the target in the Third Plan
also. But as regards the education
of girls, I think adequate attention
has not been paid and the result is
thay the total percentage that is ex-
pected to be in the schools in the age
group of 6—11 is 61'6 during the
whole of the Third Five Year Plan
and in the middle schools, in the age
group of 11—14, it is only 16'5 and
in the secondary stage it is 6‘9 or so.

There was a special programme, as
the Report of the Education Ministry
itself shows, to accelerate girls edu-
cation, especially during the Third
Five Year Plan. I find that the am-
ount sanctioned by each State and the
assistance given by the Central Gov-
ernment also to the different States
to this special programme for accele-
rating women’s and girls’ education
has suffered a reduction. I may here
give certain figures also, Gujarat,
Jammu and Xashmir, Kerala, Maha-
rashtra, Mysore, Orissa, and Punjab
have not allotted any amount for the
special programme of women's edu-
cation, during 1963-64 whereas Mad-
ras and U.P. have given some amount.
Madras has given Rs. 32:78 lakhs and
the UP. has given 24:65 lakhs. The

portang part of education, I do not
know why the State Governments
have neglected it and the Central
Government is not insisting on the
implementation of this particular

,é

Coming to primary education, un-
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not go down to the extent to which
we expect it to go down. Naturally,
t0 make primary educatign more
attractive, there are scholarships,
scholarships in the form of kind, the
school meal programme and the
School health gervices, But may I
know how far these things are being
implemented, how far the schoal
meal programme is a success through-
out the country, which are the States
that have implemented the school
meal programme? The cost per meal
varies from State to State. In Mad-
ras, it is 10 N.P. and in Kerala it is
6 N.P. In spite of this, we find that
for want of public contribution, the
schoo] meal programme has not been
a success in so many States, and it
has not been properly implemented.
Out of the 44 million children that
are going to be covered by the school
mea] programme, to the extent of 25
million children are being covered.
We have to see that the school meal
is there to supplement the meal that
is given to the children at their
homes, and it should be able to re-
move any nutritional deflciency if it
is existing, that would help the physi-
cal growth and mental growth of the
child, That should be an integrated
part of the school programme of the
child as a whole. We see that suffi-
cient attention has not been paid to
this school meal programme, and also
to the School health services, in spite
of the fact that the School Health
committees appointed year after year,
have gone deep into the matter, have
conducted surveys in different States
and have recommended the School
health programmes for different
schools.

At the primary level, as the report
of the different councils shows, the
present position as regards health
and nutritional standards is extreme-
ly unsatisfactory in the whole coun-
try, Extensive surveys are being
conducted in different parts of the
country and they show that children
suffer on account of malnutrition
and mortality and sickness rate Is
the highest among children in India.
Malnutrition occurs in 40 per cent
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and it is followed by blindness which
can be prevented in childhood. Re-
-cently, I gead in the papers that pre-
‘ventable blindness among children s
growing at a very great speed, That
is due to vitamin A deficiency as has
been reported by the Indian Council
of Medical Research. There is also the
joint report given by two committees
of the Indian Council of Medical Re-
search and Health. The sorrowful
thing is that Medical inspection in the
schools has been given up in
many States, The recommendations
in the School health committee report,
particularly the rural health scheme
for different schools in a particular
tehsil or taluk must be implemented.
‘It does not cost more than Rs. 4 crores
for the whole country for the first
stage of the programme whioch covers
the period 1961-66. The next stage
covers 1966-72. We notice that the
total cost of the two stages of the
‘programme comes to something like
Rs, 14 plus 4, that is 18 crores. That
is a very fine programme, I learn.
Around a primary health centre in a
‘Community development block, a few
primary schools can be taken and they
may be given full medical help and
school health service easily. Ulti-
‘mately, there should be the District
programme also. That is the report
of the committee. Irrespective of
-differences in the political ideologies
of the Government, wa notice that
thig iy the most essential programme
that has t0 be implemented, as has
been embodied in the Directive Prin-
ciples of State Policy in the Cons-
‘titution that all children between 6
‘and 14 should be given free primary
education. There should also be this
“School health gervice and the school
meal to give the children proper
nutritional food. The Ministry has
done so much service and I do appre-
ciate the service rendered by the
Ministry. Especially it has risen to
the occasion during the emergency.
T think the Ministry will take note
of these things and see that these
‘programmes are implemented, so that
‘primary education is made attractive
and the parents of the children are
“free from their anxiety. The school
Tmeal ‘programme serves two purposes.

MARCH 22, 1963

for Grantg 5536

One is, for the poor parents who are
not able to give a full food to the
children, that would be a supplement.
Secondly, that would add to the phy-
sical growth of the child. I hope
these two things will be taken into
consideration.

The ‘second point that I wish to
deal with is the education of the
handicapped. I was in Dehra Dun
the other day, where the Central
institute for the blind men and
women is situated. I see there iz no
follow up programme, After the
training received by these blind men
and women, they do not know where
to go. The training period is the most
pleasant period. When they go
there, they feel that they are inde-
pendent during that period. When
they come out, they feel as it they
are a liability to society. They do
not know where to go. Again, Sir,
just as there ig one institute in Dehra
Dun, I think, there should be one
institute in South India also. Be-
cause, statistical information collected
shows that from South India, the
handicapped go all the way to ‘Dehra
Dun. Many of them are not in a
position to go also. There should
be facilities for the handicapped
people to get proper education in
their place.

The third point that I wish to deal
with is a positive point. There are
337 co-ordinated welfare extension
projects in the whole country catering
to the needs of women. There are
women welfare centres and child
welfare centres. I do appreciate the
integrated scheme for child welfare
which may now be taken up by the
Child welfare council of India At
the same time, these programmes of
women’s welfare centreg and Socio-
economic units give employment
chances to thousands of women. J*
these things go together, it will be a
very desirable thing. Because, after
the winding up of the 337 projects,
the voluntary institutions that are
going to be formed, will be able to
get 50 per cent grant. The result is,
ehaymaynotbeabletocet pubne
contribtition and the work don
now may not be of much use and dn

4
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training centres also that have been
conducted by the different Ministries.
The Home Ministry is having its own
Socio-economic units which are ‘con-
ducting cottage industry classes and
others. The Community Develop-
ment Ministry is having its own train-
ing courses. The Education Ministry
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is having its own courses, The Food
and Agriculture Ministry is having
its own courses. The Defence Minis-
try is recruiting nurses and midwives.
I think there is no co-ordination
among these different Ministries. The
result is, the programmes overlap. If
co-ordination is brought about among
these different Ministries, that would
be very desirable, and I hope the
will be properly used.‘
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Members’ Bills
and Resolutions
[Mr. Deputy-Speaker]

The hon. Member may continue to-
morrow. He will have two minutes
tomorrow.

st Twdew W (TREWY)
TS WEET, § O g v wmgn
g | SaT w3 & faq /AT W agr
Y gfere ¥ 9T foar § 1 Ko Fareraet
w frerer w7 aER 9% o war &
Tyt wiedigqe g2 T &, ey fre
ar T & @ IR fegfa 91X @A
w faare v wifyge

JUTCAN WERA : g JART &7
T Tl g

Shri Sonmavane: His remarks are
irrelevant.

15.31 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

SIXTEENTH REPORT

Shri Hem Raj (Kangra): T beg to
move: '

“That ‘this House agrees with
the Sixteenth Report of the Com-
mittee on Private Members’ Bills
and Resolutions ‘presented to the
House on the 20th March 1963”.

Mr. Deputy-Speaker: The question
is:

“That this House agrees with
the Sixteenth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 20th March 1863”.

/The motion was adopted.

WORKING JOUNALISTS CONDI-
TIONS OF \SERVICE) AND MIS-
CELLANEOUS PROVISIONS
(AMENDMENT) BILL—(Insertion of
new Section 7A) by Shri C. K

Bhattacharyya-—contd.

Mr. Deputy-Speaker: The House
will proceed with further considera-
tion of the following motion moved
by Shri CK. Bhattacharyya on the
8th March 1963:—

“That the Bill further to amend
the Working Journalists (Condi-
tions of Service) and Miscellane-
ous Provisions Act, 1955, be taken
into consideration.”

The time allotted is 2 hours, out of
which one minute has been taken,
leaving 1 hour and 59 minutes. Shri
C. K Bhattacharyya may continue his
speech.

Shri C, K. Bhattacharyya (Raiganj):
Mr. Deputy-Speaker, Sir, let me make
my position clear at the very outset.
It is not my intention to impose or
inflict anything upon the Govern-
ment. What I want to do by giving
notice of this Bill is to draw their
attention to something which has
been left undone and which they
should do. That is the whole pur-
pose of my giving notice of this Bill.

Shri D. C. Sharma (Gurdaspur):
Where is the Bill? Let me have a
copy.

Shri C, K. Bhattacharyya: In fact, ]
want to carry the Government with
me. I want the age of retirement
to be fixed. That is all. I shall be
happy if Government come forward
with their own proposal or if they
suggest any other way or form in
which they are prepared to accept or
agree to it. That is the whole pur-
pose behind the Bill

T only remind them at the begin-
ning ihat if they agree to have the
age of working journalists statutorily
fixed under the Working Journalists
Act of 1955, that would settle an all-



